
THE DE1'ARTMP..NT OF Pi&SONNEL {SHRI 
RliMNIWAS MIU>BA) , (a) aDd fII). The 
Govemment 0{ Gujaftl!las intimated that no 
such arrest was made in the Slate since 1st 
March 1971. Information frem the State 
GOYCl'lllllenls 0{ Jammu and Kaahmir, Punjab, 
Uttar Prad .. sh and West Bengal is awaited and 
will be laid on the Table of the House. 

(c) The utmost vigilance is maintained by 
all c:ona-med agencies of GCMmmeDt. 

5483. SHRI K. C. PANDEY: 
Minister 0{ INFORMATION &; 
CASTING be pleased to state: 

Will the 
BROAD-

(a) whether A.I.R. Station is being set up 
in Gorakbpur District ; aDd 

(b) if so, when it w ill be completed and 
broadcasting started ? 

THE MINISTER OF STATE IN THE 
M1NISTRY OF INFORMATION AND 
JlIlOADCASTING(SHRIMATI NANDINI 
SATPATHY): (a) Yes, Sir. 

.(b) By tbe erid of 1973. 

5484. SHRI P.M. MEHTA : Will the Mini. ... 
ter 0{ FOREIGN TRADE be pleated to state: 

(a) whether he has received letters and 
Memorandum from the workers as well as the 
Members of 'Jahangir Mill (Ahmedabad) 
Chalukaro Samity, Ahmedabad (Gujarat)' in 
connection with Jahangir Mill, Ahmedabad 
which is closed since 30th May, 1970 ; 

(b) whether Govemment are aware that due 
to the closure of the said Mill, nearly 2,500 
worke ... are out of job and nearly about 10,000 
family members of the said workers are facing 
halt~slarva tion since then; and 

(c) if so, the step. taken by Government to 
reopen the said mill ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE (SHRI 
A. C. GEORGE): (a) Yes, Sir. 

(b) About 1700 WOI'&en. 

(~ A decilion has been taken to take over 
the management of the mill, under Section leA 
of the Indu.triet (De\'clopment and Regulation) 

. Act, aad orden in this respect are expected to 
be lnued Ihonly. 

Import 01 Al.....w.m by M.M.T.C. aad Iw 
· ...... AduJU ..... 

5485. SHRI N. K. SANGHI: Will tI,e 
Mini.tcr of FOREIGN TRADE l:e ple~ to 
state: 

(a) whether Government had decided in 
1970 to impon 25,COO tons of aluminium for 
the maDufac:turc of conductors and cables ; 

(I:) whether it waa also decided that 50 per 
cent o{thi. would be imported by the Mlneta1~ 
and Metal. Trading Corporll1ion and the a:est 
by actual users ; 

(c) If so, whether the whole quantity waa 
imported ; 

(d) if DOl, the short-fall of import by Mine-
rail BDd Metal. Trading Corporation; and 

(e) how much of the aluminium impOl'led 
by the Minerals and Metals Trading Corpora-
tion was inued to tbe actllal Ulen and at what 
price ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE (SHRI 
A. C. GEORGE): (a) The Government had 
decided to import approximately 24,000 
tonne. of aluminium during 1970-71 for D.G. 
T.D. Unit •. 

(b) No, Sir. There was no percentage fixed 
for import hy M.M.T.C. 

(e) The M.M.T.C. imported 14,200 tonne. 
during 1970.71. Actual import Ly private sector 
i. not as yet known. 

(d) Does not arise. 

(e) A quantity of 3497.35 Metric Tonne. 
has been supplied or is being supplied to-the 
actual users at the follcwing prices indicated 
below: 




